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MINISTRY OF AGRICULTURE
{Department of Agriculture and Co-operation)
NOTIFICATION
New Delhi, the 17th December, 2012

G.S.R. 902(E).—In exercise of the powers conferred by clause (Ixii) of sub- section (2) of Section 96 read with
sub-section (1) of Section 62 of the Protection of Plant Varieties and Farmers’ Rights Act, 2001 (53 of 2001) the Central
Government hereby in consultation with the Comptroller and Auditor-General of India makes the following Rules to further
amend the Protection of Plant Varieties and Farmers’ Rights Rules, 2003, namely :—
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1. Short Title and Commencement:— (1) These Rules may be called the Protection of Plant Varieties and Farmers’
Rights (Amendment) Rules, 2012.

{2) They shall come into force on the date of their pubhcatlon in Official Gazette.

2. In Chapter VIII of Protection of Plant Varieties and Farmers R.lghts Rules 2003, aﬁcr Rule 74 the followmgruleshall— .
be mserted namely - : -
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[F. No, 1-13/2012-SD-V}
_Dr. ATANU PURKAYASTHA, J. Secy.

Note ;:—The pnncipnl rules were pub]:shed in theGazeﬁe of India, Part I, Sectlon 3, Sub-section (i) by GSR. 738(E),
dated the 12th September, 2003 and subsequently amended by G.S.R. 843(E), dated the 30th December, 2004,
GS.R. 731 (E), dated the 14th October, 2008, GS.R. 319 (E), dated the 11th May, 2009, G. S.R. 783 {E), dated the
- 27th October, 2009, G.S.R. 901(E), dated the 17th December, 2009 and G. S.R. 949 (E), dated the 3rd December, 2010,
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